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U.S. LoaN 70 aN InDIAN Firm

*625. SHRIMATI LALITHA (RAJA-
GOPALAN): Will the Minister of
FINANCE be pleased to state whether
it is a fact that a rupee loan of
Rs. 1.64 crores is likely to be granted
by the United States of America to
a new firm in Faridabad, and if so,
what are the details thereof?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI MORARJI R. DESAI): The
U. S. Govt. has agreed to give a loan
of Rs. 1.64 crores from PL 480
(Cooley) funds to M/s Blobe United
Engineering and Foundry Company
Ltd, New Delhi for financing the
purchase of indigenously available
machinery and plant for their Rolls
Project at Faridabad.

PunJsaB GOVERNMENT'S REQUEST FOR
FINANCIAL ASSISTANCE

*626. SHRI BHUPINDER SINGH:
Will the Minister of FINANCE be
pleased to state:

(a) whether the Government of
Punjab have requested the Govern-
ment of India to reconsider the nature
of financial assistance proposed to be
given to Punjab for the Fourth Five-
Year Plan; and

(b) if so, what ig the reaction of
the Government thereto?

THE MINISTER OF STATE IN
THE MINISRY OF FINANCE (SHRI
K. C. PANT): (a) and (b) The
Fourth Five-Year Plan and the finan-
cial assistance proposed to be given
to the various States for the Fourth
Five-Year Plan have not yet been
finalised. However, an amount of
Rs. 95 crores had been tentatively al-
located to the Punjab State for the
Fourth Plan. The Government of
Punjab had requested the Planning
Commission for an increase in this
amount, to the extent of Rs. 17 crores.
This request was not accepted as the
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total amount of assistance as provi-
sionally worked out had already been
distributed among the States,
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+[SEIZURE OF GOLD AND WATCHES AT
BomBAY PORT

*627. SHRI RAM SAHAL: Wil
the Minister of FINANCE be pleased
to state;

(a) the total gquantity of gold and
the total number of wrist-watches
seized by the Central Excise autho-
rities at Bombay Port during the
period from April, 1967 to June, 1967
while they were being smuggled fromn
foreign countries to India and the
value thereof; and

(b) the number of persons who are
being prosecuted in this connection
and the quantity of goods confiscat-
ed?]
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